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THE DEPUTY CHAIRMAN :
You have to be brief, because I
have to get the National Com-
mission for Women Bill moved
and then we have the short-duration
Discussion at 4 p.m.

DR. YELAMANCHILI SIVAILI:
When the State is reeling under
floods, the Chief Minister, the other
Ministers—.the entire contingent-
are roaming here, in Delhi, to
participate in the birthday celebra-
tions of Mr. Rajiv Gandhi. I would
like to appeal to the Government to
see that some positive help is
rendered and rescue operations are
undertaken in the flood-affected areas
of Andhra Pradesh. Thank you.

SHRI MENTAY PADMANA-
BHAM (Andhra Pradesh) : Madam,
I associate myself with the Special
Mention made by Dr. Yelaman-
chili Sivaji.

THE NATIONAL COMMISSION
FOR WOMEN BILL, 1990.
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The question was proposed.

THE DEPUTY CHAIRMAN :
Now we t ake up the Short Duration
Discussion.

SHRIMATI JAYANTHI NA-
TARAIJAN (Tamil Nadu) : Madam,
will you take up the National Com-
mission on Women Bill after this or
tomorrow ?

THE DEPUTY CHAIRMAN :
It will be tomorrow. Before the
Short Duration Discussion I have to
make an annouacement.

ANNOUNCEMENT REGARDING
ARREST OF A MEMBER

THE DEPUTY CHAIRMAN : I
have to inform Members that the
following communication dated the
18th August, 1990, addressed to
hon. Chairman, Rajya Sabha, has
been received from the District
Magistrate, Etawah :



